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1 2 3 4
10. Indian Bank 4251 11594 10.28
11. Indian Overseas Bank 594 75.01 37573
12. Oriental Bank of Commerce 2.13 0.82 46.22
13. Punjab National Bank 220.77 53.14 150.34
14. Punjab & Sind Bank 1.70 2.86 9.93
15. Syndicate Bank 24.84 8.03 58.79
16. Union Bank of India 27.86 38.81 30.57

17. UCO Bank 165.07 110.98 220.57

18. United Bank of India 119.00 36.51 65.48

19. Vijaya Bank 4.19 13.26 12.72
Total 2267.65 1742.21 2162.00
[Translation]

Export/Trading Houses

3502. SHRI PRABHASH CHANDRA TIWARI : Will the
Minister of COMMERCE be pleased to state :

(a) whether the State corporations are being given
the status of export/trading houses;

(b) if so, the details thereof, State-wise; and

(c) the increase in precentage of export after
changing the status' of these corporations and foreign
exchange earned, State-wise?

THE MINISTER OF COMMERCE (SHRI
RAMAKRISHNA HEGDE) (a) Yes Sir. One State
Corporation nominated by the respective State Govern-
ment/Union Territores can be recognized as and Export
House even though the criterion for such recognition is not
fulfilled by them. Other state corporations can be granted
Export House/Trading House status if they fulfill the
requisite eligibility criterion.

(b) and (c) Information is being collected.
[English]
Loans For Export Promotion

3503. SHRI VAIKO :
SHRI RANJIT BISWAL :

Will the Minister of FINANCE be pleased to state :

(a) whether RBI propose to extend funds to
commercial banks at 4% interest for Export Promotion:;

(b) if so. the details thereof and the sources
identified by Reserve Bank of India to generate these funds;
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(c) whether the RBI also propose to extend these
concessions to Fll under forward cover;

(d) if so, the details thereof, and
(e) by when it is likely to be done?

THE MINISTER OF STATE IN THE MINISTRY OF
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS
AND MINISTER OF STATE IN THE MINISTRY OF
FINANCE (BANKING, REVENUE AND INSURANCE)
(SHRI KADAMBUR M.R. JANARTHANAN) : (a), (b) and
(e) Reserve Bank of India (RBI) has reported that in order
to provide support to exporters, as a special case, interest
rate charged by scheduled commercial banks to exporters
on rupee export credit granted in respect of ‘incremental
exports' over and above the base-year level of exports in
1997-98 will be 6.5 per cent per annum.' The above facility
will be available upto December 31. 1999. Banks will be
provided refinance by RBI at "4.0 per cent per annum' for
the rupee credit extended by them in respect of
‘incremental exports' under the new scheme.

(c) and (d) The information is being collected and will
be laid on the Table of the House to the extent available.

Non-Payment of Loans by Banks

3504. SHRI NRIPEN GOSWAMY : Will the Minister of
FINANCE be pleased to state :

(a) the number of complaints received from the
North Eastern States, particularly from Assam regarding
non-payment.of loan by the Nationalised Banks sanctioned
under the Prime Minister Rozgar Yojana and other
schemes;

(b) ~ whether any instructions have been issued to
provide loans to the unemployed persons on the basis of
such complaints; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS
AND MINISTER OF STATE IN THE MINISTRY OF
FINANCE (BANKING. REVENUE AND INSURANCE)
(SHRI KADAMBUR M.R. JANARTHANAN) : (a) Reserve
Bank of India (RBI) has reported that no complaint has
been received by them from Assam.

(b) and (c) RBI has reported that instructions have
been issued to all banks to advance loans under the
schemes. In terms of the extant guidelines for advances
under Government sponsored schemes (which are treated
as advances under priority sector) all loans applications
should be disposed off within a prescribed time frame.
Whenever complaints are received by RBl. these are
forwarded to the respective Regional Offices/concerned



